
BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

Original Application No. 295 of 2024 (SZ) 

 

In the matter of: 

Tribunal on its own motion SUO MOTU based on  

the News item published in The Hindu, dated: 08-09-2024,  

under the caption “Lakes developed under Smart Cities  

Initiative in Coimbatore turn dumping grounds for plastic waste”.                                                                                    

Versus 

Coimbatore City Municipal Corporation,  

Through its Commissioner,  

Coimbatore and Ors.                                                        …Respondent(s) 

REPORT FILED BY 4TH RESPONDENT – DISTRICT COLLECTOR, 

COIMBATORE 

INDEX 

S. No. Date Description Page No. 

1 05.03.2025 Status report filed by 4th respondent- 

District collector Coimbatore. 

1-6 

2 - Annexure - Photographs 7-14 

(Note: The page numbers are at the top centre of every page) 

 

 

Through 

Dr. D. Shanmuganathan 

Standing Counsel of Tamil Nadu 

National Green Tribunal 

Southern Zone, Chennai 

 

DATE:06.03.2025 
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